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IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

TUESDAY, THE NINETEENTH DAY OF NOVEMBER
TWO THOUSAND AND TWENTY FOUR

:,
PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J. SREENIVAS RAO

WRIT APPEAL Nos: 1300 and 1301 OF2024:

WRIT APPEALNO | 1300 0F 2024:

writ Appeal under clause '15 of the.Letters Patent writ preferred against the

order dated litOttZOZq in W P No 21672i ot 2022 and pass on the file of the High

Court.

Between:
1 . G Guruva Reddy, S/o, R Venkat Reddy, Occ. B-usir'1es^s, Aged about 65 years'

Rto. 8-142, PhaSe l, Vanasthalipuram, Ranga Reddy District-7O

2. Ch. Prashanth Reddv, S/o. Ch. Mohan Reddy, Occ' Business Age^d about 62- 
vdit|, nyd. piollo 3gr, 3rd Floor, Journalists Colony, Phase lll, Gopanpally'
SerlingamPallY, HYderabad-46

...WRIT APPELLANTS/RESPON DENTS 1't & 12 in WP 12167 1 I 2022

AND :

1. P. Janga Reddy, S/o. Ramakrishna ReddyAged about46 years

2. Nookala Suryanarayana, S/o. Agnihotrudu Aged about62 years

3. B Gopa Raju, S/o. B Narasaraiu, Aged about 42years

4. M. Ravindra Babu, S/o. Venkateshrarara Rao, aged about 59 years

5. Bhupal Reddy N, S/o Matta Reddy, Aged about 52 years

6. Lanka Rambabu Varma, S/o L P Varma Aged about 60 years

7. G. Hanumantha Rao, S/o Satyanarryana aged about 55 years

8. J. Balakrishna, S/o Late J.V. Guruvaiah, aged about 54 years

9. V. Ch. Parvathisam, S/o Late V Kanaka Raju, aged about 46 years

10.M. Uma Maheswaram, S/o MV Subba Rao aged about62 years

ll.P.TarakaRamaRao,S/oLateP.S.;RamaChandraMurthy,agedabout59
Years
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12.5. Jagan [\4ohan Rao, S/o Late Samala Radha Krishna l\4urthy. aged about 64
yeats

13. 6. Maheshwar, S/o Shankaraiah, aged about 44 years

14 S.Bala Narasimha Reddy, S/o Lakshmi Reddy, aged about li5 years

15. K. Rajesh Patel, S/o K. Papaiah, Aged about 48 years

16. R. Vertkateshwarlu, S/o R. Chinnaiah aged about 48 years

17 P. Srinivas Rao, S/o Mallaiah, aged about 5l years

18. K Ravi Kumar, S/o Late Linga Murthy aged about 43 years

19. Syed Ayyub Ahmhed, S/o Syed Yakooh aged about 48 year:;

20.?aNeen Babi, Wo Feroz Khan, ageil about 38 years

21 S.fvlohan Raju, S/o S.Venkata Raju aged about 57 years

22 Shaik lmam Shafee, S/o Abdul Shukoor aged about 54 years;

23.Jamuna Rani K, D/o k Kutumba Rao aged about 62 years

24 T.V. Mallikarjuna Chary, S/o Krishndma Chary, aged about 45 years

25 M Sri Ram Murthy, S/o M. Danaiah 4ged about 42years

26. Reddy Hanumantha Rao, S/o R.Chalapathi Rao, aged about 44 years

27.V.S. Pavan Kumar, S/o V. Chidambiram, aged abqut 48 yea.s

28 Md. Abdul Raheem Khan, S/o M A Haleem Khan, aged about 50 years

29. M.Siva Rama Krishna, S/o Danaiah M aged about 44 years

30. V.V. Kumar Swamy, S/o. Venkataiah aged about 35 years

31. Muddana Harshavardhan, S/o SudhFer Kumar, aged about 28 years

32. K.Subrahmanyam, Sio K.S.C.H. Bose aged about 41 years

33. S .Rama, D/o S. Vinayaka Shastry, aged about 4g years

34. P. Srinivas, S/o Satyanarayana, agd about 50 years

35, L.Venkatesham, S/o Ramulu, Aged ibout 43 years

36. P.Yoganandam, S/o. Malsodr, Aged qbout 45 years,

37. M.Trimurtulu, S/o M. Nagooru, Aged about 39 years

38. D.Challa Bhagyalakshmi, Wo Thumirala Mohan Kumar, aged about 40 years

39,A. lndra Sen, S/o Venkulu, aged about 43 years

40. Mohd Aleemuddin, S/o Md. Sirajuddin aged about 39 years

41.M.A. Mohiuddin, S/o ti/ohd Najamud{ir, aged about 42years

42.K.Bhargavi, Wo K. Siva Prasad, aggd about 42 years

43. B.Srinivas, S/o B.Veeraiah, aged about 49 years



44. M. Padma., D/o M. Paramesham, aged about 52 years

45.P. Linga Reddy, S/o Late Narayana Reddy aged about49 years

46. P.Rambabu, Sio Satyanarayana, agbd about4T years

47.Yemula Venkatesh, S/o Y. Mallaiah, aged about 42yea$

48. M.Lalminarayana, S/o M.Bapu, Aged about 45 years

49. K.Srinivasa Rao, S/o Veera Raghavaiah aged about 48 years

50.Syed QhouEq Pasha, S/o. Mohinuddin, aged about 52 years

51. Ragi Sqhadev, S/o ff,agi Keshavulu, ?ged about 66 years

52.Ravi fhungala, S/o VenkateEhq/q1a Rao, aged about 43 years

53. F. Manpj Kumar, $/o. Narasimha Md(hy aged about 43 years

54.P. Mqlqli Krishna, S1o P.R. Subba R'ao, qged about 47 years

55 Kandeli Suresh, S1o Satyariarayana 4ged about 49 years

56 $ajja $rinivasa Rao, S/o S' Uma Maheswara Rao, aged 51 years

57.Md. Naseeruddin Khan, S/o Late M flAziz Khan, aged 63 years

58. [41.S-uri Babu, $io Jogeswara Rao, aged aboul 49 years

Sg.l.Rarnq Mohan Rao, S/o Late Jagannadha Rao, aged about 66 years

60. R.Venkateswara Rao, S/o Subbq Ra-o, aged about 53 years

61. Funna Dhanunjaya, S/o Seshaiah aled about 58 years

62. P. Narasimha Rao, Sio Late Venkatepwarlu' aged about 63 years

03. P.sreenivasulu Naidu, Slo P. Peddaiah Naidu aged about 43 years

64. P.Chinna Narqyana, S/o PW$SS @ndhi aged about 46 years

65. KodamAjay Kumar, S/o. K'Drranunjdya age-d abou! 40 years

06.Hanmakonda Jangaiah, S/o Pqrmaiah aged about 59 years

67.A. Sandeep Rao, S/o Safyanarsyana Rao. aged abqut 35 years

68. Mohd gageeruddin, S/o Mohd ZainuQdin aged about 46 years

69. M.S.V.Trimurtulu, S/o Ramayya, aged about 48 years

70.8. Vasudeva Raju, Sio B. Raghava Raju aged about 52 years

71. K.Venugopal Rao, S/o K.Venkatqswarlu aged about 57 years

72. T. Ravi Sankar, S/o T.Jayaramulu' dged 49 years

T3.MirRashidAliHashmi,S/oMirSubhanA{iHashagedabout53years

74.E,Bhanumathi, D/o E.Narayana Reddyaaged about 47 yeats

75.T. Jan Reddy, Sio Sitharam Reddy, aged about 46 years
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76 K. Narsaiah, S/o K Buchaiah' aged about 42 years

77.Sk Raheem. S/o Bademiya' aged about 47 Yea.S

TB Y.Ravichandra' S/o Y Subba Rao aged about 55 years

79.M. Jaya Surya, S/o M' lvlalleswara Rao' aged about 49 years

80. Yanamala Raiu, S/o Krishnaiah aged about 43 years

g1 S. Anil Kumar, S/o S. Shankarappa aged about 46 years

92.A Shiva Keshavulu, S/o Late A Ven(ataiah' aged about 50 years

83.P. Chandra Shekar, S/o Kanakaiah"aged about 42yeara

84 S viiay Kumar Reddy, S1o Malla Reddy' aged abQut 48 years

S5.Anianeyulu Pasidipala, Sio Mallaiah.aged about 49 years

86.Pavan Ch, Sio Ashok Kumar' aged about 39 years

87. Srirangam Kameswara Rao' S/q Krishna Rao' aged about 4:2 years

88.lVl. Mahesh, S/o Rangaiah, aged about 46 years

89. P. Vilaya Kumar, S/o Venkataiah Aged about 48 years

g0, N. Srisailam, S/o Veeraiah, aged abbut 47 years

91 D.Jangaiah, S/o Venkulaiafr, aged about 45 years'

g2 D.Rajendra Prasad, S/o Raia Ram Mohan Roy' aged about 57 years

93.D.Satish, S/o Ganga Raju, aged abciut 41 years

84.p Eswar, S/o P.Krishnaiah, AgFd abbut 48 years

95.J. Kishore Kumar, Slo Ram Mqhan Rao' aged about42 years

g6 A.phani Kumar, S/o Devi Prasad ftao aged about 40 years

97. S. Neeraja, D/o Srimannarayana, aEed about 39 years

98.G. Sudheer Reddy, S/o G'Anji Reddy aged about 43 years

gg.c.L.Narasimha Raju, s/o c.Narayanj Ralu, ageo about 44 years

100. Nagendra Chari S, S/o S Ramulu aged about 43 years

lolK.AnilSrinivas,SloK.Satyanaftyana,agedabout40years

102. U.V Guneswara Rao, Sio Venkata Raju' Aged about 40 years

103 L. Sayanna, S/o Bhumanna, aged about 47 yea.s

104. Ch. Srinivas, S/o Gattayya, a$ed about 42yeats

105 P. Vani Pushpavathi, Wo P V Prasad aged about 54 years

106 N.Rama Suresh, S/o Satyanarayana aged about 41 years

107 . Gutla Raiu, S/o Rajamouli, aged about 43 years
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tvl.Durga Prasad, S/o M.Yadagiri, aged about 46 years

A.V. Narayana Rao, S/o A.Chennaiah aged about 45 years

Mohd Farooq Ali, S/o. Md Ahmed Ali, aged about 49 years

Chittell Sri Rama Sharma, S/o Subba Rao, aged about 59 years

P. Mohan, S/o. Narasimha, aged about 46 years

Bonala Sathish, S/o Chandraiah, aged about 40 years .

Y. Sunitha Chowdhary, S/o WS Prasad' aged about 52 years

P.S.Dileep, S/o P S Ravindra, aged about 39 years

Arif Hussain, S/o Ahmed Reza aged about 45 years

pasupula Manyam Konda, S/o P kamulu' aged about 44 Yeats

Raja Srihari, S/o R.U. Lal-<shrqaiah aged about 51 years

P.Venkgteswgra Rao, Slq Prisada Rao' agod about 41 years

Avvari Bhaskar, S/p Ravindhar, aged about 41 years

(.S.ftaqga 9ayi, S/o Late K Bapaiah aged about 75 years

leela $iva Prasad, S/o Venkdp Subba Rao, aged about 41 years

M chaitanye Kumar, S1o Krisirnaiah aged about 40 years

Meesa $rinivas, Q1o Sathaiah, aged about 43 years

K. Mqrali Krishna, S/o Kasi Viswanatham aged about 41 years

M. Anand Kumar, S/o. M KrighnEiah aged about42 years

P. Nagendra Kumar, S/s Venkata Neelakantham' aged about 58 years

Kattula Venkatesham, S1o Yeliaiah aged about 52 years

PragnapuraJn Sagar, Slo P Y:adagiri aged about 39 years

K. Amar Chg1vdary, S/o K' Jaya Prasa! aged about 33 years

M.Dileep Kumar, S/o. M. Ramesh, aqed about 34 years

K.Venkata Ramana, S/o, Nagabhushanam aged a[out 48 years

N.Ramakrishna, S/o Anjaneyirlu, aged aboul 33 years

G.Ranjith Kumar, S/o Rayanna, aged about 44 years

M.Jeevan Reddy, S/o Bhoom Reddy' aged about 44yearc

B.Masooda, D/o B.Sye( Saheb, aged about 39 years

P. Ramakrishna, S/o Krishnaiaged about 35 years

N. Balasubramanyam, S/o Gopala Krishna Murthy' aged 50 years

G.Varun Kumar, S/oVijay, aged about 32 years
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I
N Srrkanth, S/o Pochaiah, aged about 37 years

B. Sowri Kumar, S/o. B.R.Eshwarappa aged about 72 yearc

B. Manleetha, Wo Kumar Krishnan, aged about 38 ye:ars

P. Venkata Ramana Kumar, $/o Venkatesham, aged about 43 years

S. Ravi Pratap Chawla, S/o TLrlsidas, aged about 54 years

Iylarepally Krishna, S/o M Narsimulu, aged about 42 years

Maruneni Dayanand Rao, S/o. M.V.Narsing Rao, aged about 54 years

G. Sapthagiri Narayanq Goud, aged about4O years

Vemula Ramesh, S/o. Sathaiah, aged about 43 years

A. Sammi Reddy, S/o Papi Reddy, aged about 52 years

A.Venkat Nqrayana, S/o Chine Reddy Baju, aged ?bort 49 years

K. Venkat Rao, S/o K. Laxmaii, aged qfout 67 years

l-1. Srujani Kumari, Wo G. Ravi Kumar, Fged about 40 years

Gangula Suresh, S/o G,Bfiadraiqh aged about 38 years

V. Naga Ratnakar, Wo G.V l(. Chowdary aged about liS years

M. Sreerama Murthy, S/o M suhramanyam 4ged q[out 63 years

G.Rajesh, S/o. Shivaramayya,'aged a[out 4g yearg

T. Srivardhan, S/o Sudarshan., aged about 50 year$

B.Venkat Reddy, S/o Sathi Reddy, aged abaut 51 years

P. Ram Prasad, S/o P.Chandra Mouli, aged about 50 years

K.Satya Kishore, S/o SubrahmanyeswAra Rqo, aged about 41 years

Gias Pasha, S/o F.M.Saheb, Fged about 52 years

Atla Srinivasulu, g/o Anjaneyirlu, gged aboql 55 years

Raghuramayya, S/o Narasirnhaiah, aged about 65 years

K.Ramesh Babu, S/o K.Bhaskar Rao, aged about 61 years

L.Shiva Lakshmi, Wo S. Pradeep Reddy, aged about il7 years

Adepu Ramesh, S/o Lingaah, aged about 44 yearc

Adarajupally Giridhar, S/o Chidamber Rao, aged about 40 years

M Sudhakar Reddy, S/o Venkat Reddy aged about 37 vears

Talla Krishnam Raju, S/o T.Vgnkata Swamy, aged about 43 years

Lanka Raja Ram Babu, Sio Satya Seshavatara Sharma, aged 35 years

Pennasani Lakshmaiah, S/o Narasaiah aged about 44 years

<=
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G.Lavan Kumar, Sio Soma Nhrsaiah aged about 40 years

A. Sridhar, S/o Sivananda Bh'arathi aged about 46 years

G.Raju, S/o G.Yellaiah, aged about 38 years

B. Ramachandra Rao, S/o B.Subba Rao aged about 53 years

M.V.S.Venugopala Rao, S/o [tl. Veera Bhadracharyulu, aged about 58

Mothukuru Yadaiah, S/o M.Mqraiah aged about 48 years

M.Venhatesh, S/o M.Satyanarayarla aged about48 years

Bale Srinivas, S/o Shivalingam, aged about 42 years

K. Santosh Kumar, S/q K.Narayana agqd about 42years

Kappala Srinivas, S/o Veeraiah, aged about 56 years

V Madhu Prasad, S/o V Prasada Rao Aged about 45 years

Praveen Kumar Nalla, S/o Jairardhan aged about 43 years

MVSN Ganapathi Raju, S1o M Nageswara Rao, aged about 57 years

V. Radha Krighna, S/o V. Buehi Ramulu aged about 50 years

Nomula Siddaiah, S/o Mallai4h, aged about 40 years

Chandu Ramesh, S/o Kutaialb, aged about 52 years

Muniraja Yeduru, -S/o MLlnaswamy, aged about 47 years

V.Purna Chandra Rao, S/o Koteswara Rao, aged about 49 years

S.Venkatesh, S/o Yadaiah, aied aUout 38 years

S.F. Pavan Kumar, S/o S.P. Sambasiva RAo' aged about 48 years

T. Raia Sheker, S/o Suryanarayana' aged about 49 years

Syed Mustafa Mohsin, S/o Syied lftkhar Aijaz' aged about 53 years

N. Ashok, S1o N.Laxmaiah, aged about 50 years

Gone Jaipal Reddy, S/o. Q.Mahipal Rqddy, aged about 50 years

Md Kfia.ia Maqdoom Mohiuddin' $io Md Khaja Musharuddin' aged
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1g7. P. Gayatri, D/o P.Venkateswqra Rao, aged about 56 years

198. M.Durga Prasad, $/o Late Venkata Subba Rao, aged about 64 years

199. p.Dhanraj, S/o Chandraiah, aged about 53 years

2OO. Peddi Sridhar, S/o P Krishna;Murthy aged about 53 years

201. A .Balarjun, S/o Nampally, agbd about 41 years

202. B. Kamalakar, S/o Ramulu, aged about 42 years
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234.

V.Veerappa, S/o V.Yellaiah, aged about 44 years

T. Nagaraju Gupta, S/o T Nagabhushanam aged about 5l years

K. Ram Prasad, S/o K. Venkateswara Rao aged aboLtt 42 years

M. Laxmaiah, S/ o Shivanarayana, aged about 62 years

V. Nataraja Sunder, S/o V.Sayanand, aged about 52 years

P. Rajq Ramesh, S/o. P. Sathaiah, aged about 46 years

K. Johnson, S/o K.Daniel, aged about 45 years

V. Srinivas, S/o V.Balramulu, aged about 44 years

P Venu Gopala Krishna, S/o B. Nageswara Rao, agec about 36 years

V. Suzen, S/o Pattabhi Rama Rao, aged about 37 years

Kottangi Satya Rama Krishna, S/o Kondayya, aged ahout 45 years

F. Satyanarayana Reddy, S/o Haranadha Reddy, aged about 45 years

Valboju Shiva Kumar, S/ o V.frlarayana aged about 49 years

Narasimha Swamy fi/uddam, S/o Sattaiah, aged about: 40 years

Dayyala Ashok, S/o Yadaiah, aged about 36 years

A.Raja Babu, S/o Upender Rao, aged about 52 years

M.P.V.Ramana, S/o M.Babu Rao, aged about 53 years;

C. Chandrashaker Reddy, S/o C.N.Reddy aged about 07 years

R. Parmeswar, S/o aged bout 51 years

P. Madhusudhanachary, S/o P. Chennaiah aged about 47 years

V.V.M. Sateesh, g1o Shesha bnaryutu V. aged about 48 years

Asari Raju, S/o Saraiah, aged about 42 yearq

K Raju, S/o K. Yadagiri, aged about 47 years

(.V.Raja Sekhar, S/o Rama (rishna Rao, aged about 65 years

G Chakravarthy, S/o Vasqdev, aged about 44 years

T. Chandrasekhar Reddy, S/o. T. Eswar Reddy, qged about 38 years ,

Jdmpa Sitaram, S/o Narsaiah., aged about 42 years

T. Sreenivasulu, S/o T. Krishna Reddy, aged about42 years

D.V.Vamsi Krishna, S/o D.V.L.N. Swamy aged about 39 years

B. Yagna Murthy, S/o Koti Nageswara Rao aged about 51 years

P Ravi Kiran, S/o Venkateswirlu, aged about 47 years

Yashoda S. D/o S Gopal, aged about 49 years

.---- I
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235. K.Narender, Sio K. Singaraiah, aged about 43 years

236. L. Vijaya Krishna Reddy, S/o K. Narayana Reddy, aged about 54 years

237. J. Suresh, S/o Prakash Rao, aged about 40 years

2fi. D.Vigneshwar Rao, S/o D.V Chary, aged about 46 years

All R/o C/o Journalists Cooperative Housing Society limited, Jubilee Hil{s'

HyderaPad

1A NO: 1 OF 24

...RESPONDENT Nos.1 to 2381
PETITIoN ERS lN WP 121 67 2t 2022

?'%r,,"u,,tj]3 
:Iil%3t#''?!'t"il ?i EE8;f,l Jli :,1rr'"??'3:ilt3:ffi llf SH:

240. The Commissioner for Cooperationand Registrar of Cooperative' Societies, Telangana, Hyderabad, Tglangana State

241. The District Cooperative officer, Hyderabad District' Telangana State

242. The State QQoperative Elqction Authority, Qtate of Telangana'
Hyderabad, Telangana State

243. The Deputy Registrar of Cooferative Societies' Golkonda Division'

Hyderabad, Telangana

244. $mt. D Vijaya Laxmi, Deputy RegistrarlAudit Officer, lt/-edchal--' 
rrl1arr<ai,iiii biitri"'UF-erson-in-b-tiaig13 Co"mmittee, Journalists Cbop. Housing

Society- Lto. J ubilee H ills, Hyderabad, Telangana

245. M/s. Jpurnaliqts Cooperative Housing Society Ltd' Plot No 127lA'
- '"iorrnriiiin 

e.io"v,-Lruibir-rits Hvuerauad, Telangana, Rep by its Person-

ln-Charge

...BESPONDENT NPs'239 to 2451

RESPQNDENT Nos.1 to 7 in wP

246.Ch'VMKrishnaRao,S/o.CVJ-NarasimhaRao,Ag-edabout65years'--"nlo. 
z-T o,s iii t i f . copanpitty, Gachibowii, Hyderabad 500032

247. G Prabhakar Rao, S/o. Late Sri G Bhu.shanAm' AqPd,E99u.t..,65 Years'

R/o. Plot No. 211, Journalist Cplony' Phase lll, Gqpsnpally' Hye-Jz

248. A Saida Reddy, S/o. Late Kasi Re4dy, Aged about Q4 years' R/o .Flat- 'J.rr. :oil V;laHh;,'fr;;o t lo. a,'Lqrrinaiisi biiionv, Phase tti, Gopanpallv'

Hyderabad 500032 i

24g. T. Sur:ender, S/o. T Saidaiah, Aged about 67.years' Rio '1-10-108'

Road No. B, Dwarakapuram, Dil sukhnagar, HyderaDao ou

'..RESPONDENT Nos'246 to lal-!
r RESPONDENT Nos'8,9,10 & 13 in WP

Petitior]underSectionl5lcPCprayingthatinthecircumstancesstatedin
tne affidavit fiied in support of the petition,i-L". !'.ql Coqrt may be pleased.to.stay

inu op"rrtlon of the Common Order dt 15107t2024 passed by the Learned Single

-i
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Judge of this Honourable Court in WP Nos 21672 of 2022 pendtg disposal of the
Writ Appeal.

Counsel for the Appellants: SRI M. PRATHEEK REDDY

Counsel for the Respondent No.1 to 238: SRI N. SREEDHAR REDDY

Counsel for the Respondent No.239 to 243: Ms. B. MqHANA REDDY, GP FOR
AGRICULTURE &

COOPERATION

Cgunse! for the Respondent No.244 lo 249: - - - -

WRIT PPEAL NQ: 1301 F 2424:

Vlrit Appeal under clause 15 of the Letters Patent Preferred Against the Order
datqd. 15-07-2024, inWP.No 35012 of 2022. onthefileof theHighCourt.

Between:

1 . G Guruva Reddy, S/o. R Venkat Reddy, Aged about 65 years, Occ. Business,
Rlo. B-142, Phase l, Vanasthalipurarn, Ranga Reddy District-70

2. Qf . Prqshanth Re(dy, S/o. Ch. Molran Reddy, Aged about 62 years, Rio. Plot
!o 391, 3rd Floor, Journalists Colony, Phase 1" 1, Gopanpally,
Qgrlinggmpally, Hyderabad-46

...APPELLANTS

AND
1. B Gopa Raju, S/o. B Narasaraju, Agbd about 44 years.

2. Bhupal Reddy N, S1o. Matta Reddy, ,Aged about 54 years.

3. B Maheshwar, S/o. Sankaraiah, Aged about44 years.

4. Jamuna Rani K, S/o. K Kutumba Rag, Aged about 62 years.

5. E Vasudeva Raju, S/o. B Raghava Raju, Aged about 54 years.

6. Venuggpal Rao, S/o. K Venkateswarlu, Aged about 59 years.

7. E Bhanqmathi, S/o. E Narayana Reddy Aged about 47 years.

8. Pragnapuram Sagar, S/o. P. Yadagifi, Aged about 41 years.

9. B. Sowri-Kumar, S/o. BR Eshwarappa, Aged about 74 yeaps

10. Nakul Suryanarayana, S/o. Agnihotrudu. Aged about 64 years.

;l'1. [Vl Rayindra Babu, S/o. Venkateshwara Rao, Aged about 61 years. All R/o,
Journalists Cooperative Housing Society Limitdd, Jubilee Hil[s, Hyderabad,
Telangana State

12. The State of Telan_gana, Rep. by its Prl. Secretary, Department of Agriculture
and Cooperation, Secretariat, Hyderabad, Telangana State
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13. The commissioner for cooperation ind Registrar of cooperative societies,
Telangana, Hyderabad, Telangana State

14. The District Cooperative Officer, Hydbrabad District, Telangana State

15. The State Cooperative Election Authority, State of Telangana, Hyderabad,
Telangana State ;

16. The Deputy Registrar of Cooperative Societies, Golkonda Division'
flyderabad, Telangana

17. $mt D Vilaya Laxmi, Deputy Registrar/Audit O.fficel, Medc.hal-Malkalgiri. , .-,
Districv P-erson-ln-charge committee, Journalists coop. Houslng Soclety Lto.

Jubilee Hills, Hyderabad, Telangana,

18. Ir//s. Journalists cooperative Housing society Ltd., Plot No. 127lA, Journalist'- f-4"6l-'i: iu[|ee Hiits, Hyderabad, Telangaira, Rep' bv its Person-ln-charge

19.9h. VM Krishna Rap, S/o CVL Naraqimha Rao, Aged a-bout 65 years' R/o 2-'- T0islllttsl, Gopanfally, Gachibowli, Hyderabad - 500032

20.G Prabhakar Rao, $/o. Late Sri G Bhushanam, Aged about Q! years, R/o-- 
Flot tlir. 2tt, Jouinalist Colony, Phase lll, Gopanpally, Hyd-32

21 . A Saida Reddy, S/o Late Kasi Reddy. , Aged about 64 Ylf rl' R{o, r]3! tlo
301, Yula Saida, Road No. B, Journalist Colony, Phase ill, Gopanpally'

HydeJa[ad - 500032 
i

22.T. Surender, S/o. T Saidaiah, Aged ibout 67 ye^ars, R/o 1-10-108' Road No'

B, Dwarakapuram, Dilsukhnagar, Hyderabad - 60

..RESPONDENTS

PetitionunderSectionl5lCPCprayingthatinthecircumstancesstatedin
the affi{avit filed in support of the petition, the High court may be pleased.to.stay

ine operation of the Common Order dl. 1507 2024 passed by the Learned.Single
jrOg.;tthis Hon'bte Court in WP No 35O12 af 2Q22 pending disposal of the Writ

IA NO: 1 oF 2024

Counsel for the Appellants: SRI M PRATHEEK REDDY

Gounsel forthe Respondent No.1 to 11: SRI N' SREEDHAR REDDY

counsql for the Respondent No.12 to 16i Ms. B. MOHANA REDDY, GP FOR
AGRICULTURE &

COOPERATION

Counsel for the Respondent No.17 lo 22: - - - -
:.

The Court delivered the following: COMMON JUDGMENT



THE HON'BLE THE CHIEF JUSTICE AI,oK ARADHE

AND

THE HON'BLE SRI JUSTICE J.SREENIVAS RAO

WRIT APPEAL Nos. 13OO and 13Ol of2024

COMMON JUDGMENTi Per the Hot'bte the Chief Juslice AIok Aradhe)

Mr. M.Pratheek Reddy, learned counsel ibr the

appellants.

Mr. N.Sreedhar Reddy, learned counsel for the

respondents No.1 to 238 in W.A.No. 1300 of 2024 and for

the respondents No.1 to I I in W.A.No.l3Ol of 2024.

Ms. B.Mohana Reddy, learned Government l)leader

for Agriculture arrd Cooperation Department frtr the

respondents No.239 to 243 in W.A.No.13OO of 2024 and for

the respondents No.12 to 16 in W.A.No. L3Ol of 2024.

2. With the consent of the Iearned counsel for the

parties, the appeals are heard finally.

3. These intra court appeals are directed again st the

common order dated 15.07.2024 passed by the learned

Single Judge in W.P.Nos.21672 and 35012 of 2022.
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4. Facts giving rise to liling of these appeals, in a

nutshell, are that the Managing Committee of Journalists'

Co-operative Housing Society Limited (hereinafter referred

to as, "the Society") prepared a voters list on 29.06.2020

and requested its members to verify the same and to file

objections to the voters list on or before 3l .OZ .2020.

According to the respondents No.l to 238 in W.A.No.13OO

of 2024 ald the respondents No.1 to ll in W.A.No.1301 of

2024 (hereinafter referred to as, "the writ petitioners,,), no

objections were preferred to the aforesaid list. Thereupon,

the President of the Society sent a communication dated

04.O8.2O2O to the Divisional Cooperative Officer, Golconda

Division, requesting him to conduct elections on the basis

of the voters list.

5. According to the writ petitioners, on 31.08.2020, the

President of the Society forwarded a list of 340 new

members, who were admitted in the month of February,

2O2O, to consider their case for voting, as the elections

were postponed on account of COVID-l9 pandemic. The

Deputy Registrar of Cooperative Societies issued a notice
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on 23.09.2020 by which the objections were invited from

the members and the fina_l voters list was displayect. One

M.S.H.Hashmi filed a writ petition, namely W.p.No.99 of

2021. A learned Single Judge of this Court, by an order

dated 24.O3.2027 directed the District Cooperative ()fficer,

Hyderabad, to conduct elections within a period ot. three

months. However, despite the direction issued by the

learned Single Judge of this Court, the elections we,re not

held. The writ petitioners thereupon filed a writ petition,

namely W.P.No.21672 of 2022, in which the action rtn the

part of the Society in not conducting the elections iLs per

the directions of the Court dated 24.03.2021 in W.p.No.99

of 2O2I was assailed. The writ petitioners further sor.rght a

direction that the names of the writ petitioners as u,ell as

all eligible members who are entitred to vote be included in

the voters list. The learned Single Judge, by an interim

order dated 28.04.2022, granted the liberty to the: writ

petitioners to make a detailed representation for continuing

their names in the list of members of the Society ald on

making such representation the authorities were directed

to consider the same within a period of three weeks from

ll
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the date of making such representation and in any case

before issuance of election notihcation for conducting

elections to the Society. When the representation

submitted by the writ petitioners was rejected,

W.P.No.35012 of 2022 was filed.

6. The learned Single Judge, by the common order

dated 15.07.2024, directed the State Cooperative Election

Authority to verify the records of the Society and finalise

the voters list with the assistance of the Deputy Registrar

of Cooperative Societies, Golconda Division, Hyderabad,

without being influenced by the report submitted by the

Three Member Committee and to initiate the process of

election within a period of four months. Hence, these

appeals.

7 . Learned counsel for the appellants submitted that

the learned Single Judge ought to have appreciated that

the writ petitioners nowhere had assailed the validity of the

report submitted by the Three Member Committee and

therefore, the learned Single Judge ought not to have

issued a direction for preparation of the voters list without

\/
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being influenced by the report submitted by the Three

Member Committee

8. On the other hald, learned counsel for ttLe writ

petitioners submits that the narnes of the r.r'rit petitioners

are already included in the voters list. It is aiso pointed

out that the objections to the proposed voters list have

been invited and the members whose names have not been

included in the list may be gralted the liberty to submit

the objections.

9. We have considered the rival submissions miede on

both sides and have perused the record.

10. From the prayer made in the writ petitionsr, it is

evident that the specilic challenge to the report sutrmitted

by the Three Member Committee has not been made.

However, it is not in dispute that despite the directions

issued by this Court dated 24.03.2021 in W.P.No.99 of

2021, the elections to the Malaging Committee of the

Society have not been held. The final voters list has already

0

t

been published by including the narnes of the writ
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petitioners. Therefore, it is directed that the State

Cooperative Election Authority shall proceed to conduct the

elections of the Society within a period of two months from

today.

11. To the aforesaid extent, the common order passed by

the learned Single Judge dated 15.07.2024 is modihed.

12. Accordingly, the appeals are disposed of.

Miscellaneous applications pending, if any, sha.ll

stand closed. However, there shall be no order as to costs.

; SD/-T. KRISHNA KUMAR
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COMMON JUDGMENT

WA.Nos.1300 & 1301 of 2OZ4

DISPOSING OF BOTH THE WRIT APPEALS
WITHOUT COSTS
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